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touroamentl aDd women sports champion-
sbips ""pccdvol, at block. dietrict and I.ate 
Jovel.. Under tho .cheme of Spera Talent 
Seafch Scholarships. scbol.rablps are 
awarded to YOUDg' boys and alrls at acbool 
wilh an aptitude for sportl to develop tach 
taleDt and to eDible them to have nutritious 
diet. 

(e) and (d). Oovern~Dt have already 
Incaased tbe number of scholarships from 
400 to 1200 at National Jevel and from 800 
to 2O~5 at State level under its scheme of 
Sports Talent Search Scbolarsbips. The 
bendlt of increased number of scholarships 
i. allo available to tbe sportsmen and 
sp')rts"women belonaiol to the rural areas. 

M,lore Ran".,. Work.hop 

5298. SHRI V.S. KRISHNA lYER 
Will tbe M init.tcr of RAILWAYS be pleased 
to atate : 

Ca) whether there is any proposal to 
convetC M)'sore Radway Workshop into a 
production u'1it; and 

(b) if 50. tbe details 1hereof? 

THE MINISrER OF STATE OF THB 
MINISTRY OP RAILWAYS (SHRI 
MAOHAVRAO SCINDIA) : <a) No. Sir. 

(b) noes not arise. 

Procedure re~.rdID~ Admi.slolt to 
Kt'odrl,. VidJaJaY.I 

5209. SHRI SANTOSH KUMAR 
S1NGH: \Vill the Minister of HUMAN 
RESOURCE DEVEr.OPMENT be pleased 
to .tate- : 

(8) (he procC'dure beinl followtd by 
KendriY8 Vidyalayas for admission 10 
Class-l and whether Government propose to 
make any change in the existing procedure; 
and 

(b) whether any quota has been fixed 
for ~femberl or Parliament fOf spoDsorina 
admissk.n C.~C8 to Kendriya Vidyalayas aad 
if 80, the details in tbis re"ard and if not, 
'he re1'80nS therefor '1 

THB MINISTER OF STA~ IN TH13 

DEPARTMENTS OF EDUCA1'ION AND 
CULTURE IN THE MINJSTIlY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAUl) : (a) Ad. 
missions to Cla .. -l in Kendriya Vidyalayaa 
are made in abe beainning of tbe academic 
session each year 8S per priorities aiven in 
tbe Statement liven below. Some admissions 
are also made OD the basis of special 
dispensation powers. However. it is Intended 
to stop such discretiooery admissiODs. 

(b) NOt Sir. The Scheme of Kendriya 
Vidyalayas is intend~d to cater to tt. 
educational needs of tbe Children or 
transf~rable Central Government/Central 
Public Sector Undertakings employee •• 
Therefore. the question of bavina a quota in 
admiasioDS for 8DY otber category docs not 
arise. 

Slalem~Dt 

Prior/II,s /0' Admi$liOll In K~nd"lya 
J?ld)'alaya8 

I. Kendriya Vidyalaya in Defence and 
Civil Sectors: 

(i) Children of transferable Central 
Government employees includiq 
De(enc~/CRPF/BSF Personnel in 
uniform and enlptO) ees of All India 
Services, and Indian Foreign 
Service. 

Oi) Children of transrerable employee. 
or autonom()us bodies and Publio 
Sector undertakings fuBy finaDced 
by Central Government. 

(iii) Children or Don-transferable Central 
Government employee, inc1udio. 
D("fcn~/cRrF /BSF Personnel. 

(iv) Children of other floating popula-
tion which inctudes civilian 
population c .:sirous of jOining tho 
pattern or studies adopced in tbo 
Kendriya VJdyalayas. 

II. KcndriY8 Vidyalayas in J nstitutions of 
Higber Learnins and Public Sector 
Undertakin,s : 

(I) Children or the employees of tbe 
In.ti-tutioo/pubUc Sec'or· \}oder-




